@ TEM NO. 113 COURT NO. 4 SECTI ON 1|

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQO(s). 595 OF 2007
AQEEL AHVAD Appel lant (s)
VERSUS
STATE OF U. P. Respondent ( s)
(Wth appln(s) for bail and office report)

W TH CRL. APPEAL NO. 596 of 2007
(Wth appln. for bail and office report)
CRL. APPEAL NO. 597 of 2007 - (Wth office report)

Date: 17/07/2008 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE ARI JI T PASAYAT
HON BLE DR JUSTI CE MUKUNDAKAM SHARVA

For Appell ant(s) M. Sal man Khurshid, Sr.Adv.
M. Intiaz Ahned, Adv.
Ms. Naghma Intiaz, Adv.
for MS. Equity Lex Associ ates

M . Ratnakar Dash, Sr. Adv.
M. Vi kas Bansal , Adv.
Ms. Al ka Si nha, Adv.

M. Anuvrat Sharma, Adv.

For Respondent(s) M. Senthil Jagadeesan, Adv.

M. Sal man Khurshid, Sr.Adv.
M. Intiaz Ahned, Adv.
Ms. Naghma Intiaz, Adv.
for MS. Equity Lex Associ ates

M . Rat nakar Dash, Sr. Adv.
M. Vi kas Bansal , Adv.
Ms. Al ka Si nha, Adv.

M. Anuvrat Sharnma, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
Li st the matters next week.
(Vijay Aggarwal) (Neena Ver ma)
Court Master AR- cum PS
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